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implementatio!) of the Report will be 
handled in the Ministry by officers who are 
not AIR personnel but are Administrative 
Service "fficers Government will ensure 
that absolute objectivity as between the 
interests of dilTerent categories of AIR 
personnel is maintained. 

Radio Station for Surat (GuJarat) 

3533. SHRI NARENDRA SINGH 
MAHIDA : Will the Minister of INFORMA-
TION AND BROADCASTING AND 
COMMUNICATIONS be pleased to state: 

(a) whether Government are considering 
the qlleslion of setting UJ' new radio station 
at Surat in Gujarat State; 

(b) if so. whether a decision has been 
taken; and 

(c) if so. the time by whieh it is likely 
to be set up and if not, the reasons there-
for? 

THE MINIS1FR OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCA<;T1NG. AND IN THE 
DFI'ARTMENT OF COMMUNI\ATlONS 
(SHRI1. K. GUJRALI : (a) Yes, Sir. 

(b) and Ic). The rroro~al is included in 
the r""rth Plan and it is expected to be 
implemented during the Plan reriod. 

Foodgraills Purchased by Food 
Corpor3tion of India 

3534. SHRI NARENDRA SINGH 
MAHIDA : Will the Minister of FOOD 
AND AGRICULTURE be pleased to state: 

(a) the total quantity of foodgrains 
purchased by the Food Corporation of India 
in Gujarat between the period from the Ist 
October, 1968 to the 30th April. 1969 ; and 

(b) the prices at which the purchases 
were mad: '? 

THF MINISTER OF STATE IN THE 
MINISTRY or FOOD. AGRICULTURE. 
CO\IMl'NITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SIll NOE) : <a) No foodgrains have been 
purchased by the Fond Corporation of India 
in Gujarat during the period. 

(b) Doci Dot B3ise. 

Allegations against Chief Controller 
of Telegraph Stores. Calcutta 

3535. SHRI GANESH GHOSH: Will 
Ihe Minister of INFORMATION AND 
BROADCASTING, AND COMMUNICA-
TIONS be pleased to state: 

(a) whether il is a fact that the present 
Chief Controller of Telegraph Stores, 
Caleulla, has made a series of irregular 
"urcha~e, afler his post ing in Caleutta aDd 
has accepled stores ~c1ow specifications 
thus causing considerable loss of Govern-
ment money; 

(b) whether it is also a fact that a 
numher of complaints have be,n made 
against him that he refuses to employ 
qualified sons and daughters of deceased 
employees of the department without valid 
reasons ; 

(e) wh.,her it is also a fact that 
allegations have been made to the proper 
authorities against him that of late he has 
acquired wealth disproportionale tn his 
present income; and 

(d) if so, the action which Government 
have taken or rroro,e to take in the 
matter? 

THE MINISTER or STATE IN THE 
MINISTRY or INFORMATION AND 
BROADCASTlI'G AND IN THI' DEPART-
MENT OF COMMUNICATIONS (SHRI 
SHER SINGH) : (a) to (e). No. 

(d) Does not ari.e. 

Allocation of Fund for l\1,nor 
Irrigation Scheme in 

Mnharashtru 

3536. SHRI DEORAO PATlL: Will 
the Minister of FOOD AND AGRICUL-
TURE be pleased to state: 

(a) whether the Government of 
Mahlrashtra have urled uron the Central 
Government and the Planning Commission 
for more funds for Minor Irrigation 
Schemel; 

(b) if 50, whether the Central Govern-
meot have coo~idered the demand ; and 

(c) the decision taken in this regard? 

THE MINISTER OF STATE IN TilE 
MINISTRY OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
CO-OPERATION (SHRJ ANNASAHIB 
SHlNPa) : (I) ~ State Government of 




